
,II 

(I) 

Haryana 

Pwajab . 

Karnataka 

VIP, 

M.P. 

B,har 

J&.K 

West Bengal . 

Ralarthan 

Aswu 

Miharash tra , 

Tamtl Nadu . 

ItAJlTIKA 28. 1101 (SAKA) 

Wheat _...._ I, 1_ _-.. -~-
Procurement Issue" 
~ce ~ce 

(I) 

150 May be increased 

142 Rail~ reasonably but no 
increase for weaker secbons 

t4~ Proportionate increase 

Rs. per 
qwntal 
Batley 

110 

J_ ti 

J 33 Some Increase 

. "'90uld agree to Govt, of indIa'. decISIon. 
provided it dId not Pllt any extra burdt'n on 
the State 

. som~ Increase No Increase 

127 Proporttonate Increase 

. Procurem-nt price, should be ~dfe-rent for 
difl'erect State'S keeping In VJ~W the cost of 
production 

. D d not att~nd 

110 

No G~vernm~nt d~clsion r~bardtng the procurem~t priC'c of wheat and support price of barl~ 
have been taken so far. These are hkely to be taken during this In?ntb. 

IDc_tlv_ to new Supr Units (c) the extent to which such in-• • centLves will be helpful in production 
·5. SHhI SHIV KUMAR SINGH of sugar in the country and to me4Jt 

THAKUR: domestic requirements? 
SHRI B. V. DESAI: 

Will the Minister of AGRICUL-
.TURE be pleased to state: 

(a) whether it i8 a fact that Gov-
e~nment have dee.tded to offer incen. 
tlves to new BUlar units in the coun. 
try as reponed in the lncitan E:rrweu 
Of 18th October, 1980; 

t' (b) it 80, the detaUa Of the mcen-
.. ~e8 PI'OPOHd to be offered to the 

gar units and the period thereof-and I 

'llrE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC. 
TION AND IRRIGATION (SHRI 
BlRENDRA SINGH RAO): (a) 
and (b). The Government of India 
have announced a revised scheme for 
aranting incentives to new sugar fac-
torries on 4-10-1980. A note highlight-
inr the eaUent features of the re. 
viled incentive scheme, as approved 
by the Government, is laid on the 
Table of the House . 

(c) The IUbstantial incentives will 
faciUtate the lettina:. un nf ,,~"V :vh~~lPr 
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lUgar mills and expansion 0[ the 
.existing mills; wherever necessary 
,and thig would help in increasing 
prooutti~n of. sugar in ·the country 
I or meeting Ule.. dome~tic ,:req wre7 
ment ot sugar. · 

REVISED INCENTIVE SC~ FOR 
N EW FACTORTF.S AND FOR EX-

,PANSION OF EXISTING FACTO-
filES 

The Governmen t ol India had been 
cOnsider ing the matter of giving relief 
ip newly lieensed sugar :fllctories and 
expansion projects in the context a! 
the incr~a.sed investment cost in plant 
and machinery tO make them econo-
!:lllcally viable. The Inter-nuaisterial 
Group, appointed under the Chair-
inanship of Shri C. N. . Raghavan, 
.loint Secretary (Sugar) in the Minis-
try of Agriculture to r evise an ear-
der scheme in operation from 1975, 
:had su hmltted a report to the Gov-
em ment. After a detailed and care-
ful cOnsideration of the report, t he 
G<lvemment h ave now decided to 
p rovide incentives to new sugar fac-
tor ies and expansion projects consist-
ing partly of higher levy free sugar 
qllot as and partly of excise duty con-
cessions. The principal features o:f. 
the revised scheTl}e of incentives are 
m en tioned below:-

1. Scheme would be effective !Tom 
· the 8\(gtu- yieai 198.0-8.1 and apply to 

the ~llowiirg ct~tegoriee o1 s.uglU' ~c
tw ies in case <if Mw \lnfts.: 

(a ) M1 units &>ve.i~ by the pi~ 
•·Jot!$ ht<!entiv~ se.b~tn-e t:lit. , eomml!~ 
ing produt!tion dlll'ing the period 
~tween Novem~r l, 1975 and Octo-. 
be-t 31, 1980. New units whlch com-
menced production after October l, 
1973 and before November 1, 1973 
are also eligible to get the benefi ts 
·Of the scheme but in such cases, the 
concession would apply for the balan-
ced period from the date of commis-
sioning. 

(b ) New sugar factories alr eaCiy 
licensed which commence production 
w ithin a maximum period of 39 

months from 1-10-1980 would also be 
eligible to the tlenefit.~ o! the sche-
m e. 

(c ) New sugar factories to be li-
censed in the S ixth P lan starting 
production within a period of 39 
months from the date of their licene€ 
a:r letter of intent, whichever is 
earlier, will also be entitled to ,i4I'ant 
of incentive.~. 

( d ) In t_:ase of expansion projects. 
the !Gllowing categories will be cO-
vered : 

( i ) All uni t.3 covered by the ;.>re-
viow! ince'ltive scheme i.e. cc.m::: 
mencing production during the 
period between November 1, urn 
and October 31. 1900. 

(ii ) Expansion projects al~dy 

licensed which commence produc-
tion within a maximum period ot 
S9 months from 1-10-19&1 would 
also be eligible to the benefits of 
the scheme. 

( iii ) Licensed expansion p rojecb; 
to be licensed in t he Sixth • Plan 
startin g production within a period 
of 39 months from the date of t he ir 
licence or l etter of intent , w hich-
ever is earlier. will also be entitled 
to grant of incentives. 

(iv) rr{~entives t() expansion pro-
j ects costing Rs. 1 crore and above 
mav be g:ran.tecJ subject to appro--
val· of the. ~xpan.sion by the . Com~ 
mitt~ ~ ~ s.e't up in tlre Depart-
ment of F,Ql::ld and · o~aining by the 
s\igar fa&l'~'' oonee:r·nerl ef 
prm ' approval of the 
Di:rtict<lrate Of St!gar to the it$S 
Of plant and macllinery to be ins-. 
tailed :tor the purpose of expan-
sion. 
Since exp:ansioil projects involve 

installation of machinery to serve the 
joint needs of replacementjmoderni~ 
sation and also expansion, the expan~ 
sion projects would include moderni,.. 
sation and replacement, but mcen-
tives would be applicable to "Adal-
tional Production" which is attribut-
able to expqnsion only. 
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• 
1. HIllier Levt Free Qa"': 

(A) New Unita: 
~ per~ntale of levy tree 

sugar quota Imked to a total t.o.r. 
cost of plant and machinery of 
Rs. 400 lakhs and above wift be 
allowed as followes' 

): ("ar HR.\. ~IRA LR..-\ 
-- ---- - ..__.,,_ . ....._.....__---

Firat (ll' IO{ J(~) 

~cond 8(.1 I (){ J OCI 

rhlrd ill J (leI 1 ()(.. 

Fourth 6(1 Ion 100 

Fattb 55 b') 1 OCt 

"'lxth jr, jS J 0(' 

"ieventh 35 j5 Jon 

Eurhth 'i_j 3~ 111) 
.... --_......___--- _._--

The incentl ves are proposed fQf 
d penod ot five years in case M 
hJgh and medium recovery areu and 
eIght years in case of low recovery 
are.. l'heae levy free quat_ wiU 
oe calculated ILJitabb' in case of new 
unIt. whose east ot plant and ma· 
chinery 15 between Rs. 200 )akhs and 

~ Re. 400 laktus. This conceSS'lon will 
not be admissIble if the cost of plant 
and machinery 1$ bel 0\1." Rs 200 
lakha 
( B) Erpa-.rion Projeets: 

• 
The }itigher percentage of levy free 

')ugar quota admissible to expansion 
proJects will be as follows: 

Yf"ar HRA !\'fR.~ LRA 

Flrl( .0 & go 

~cond 4C' 60 go 

1 hird 40 ~ 75 
Fourth -i0 50 70 
Flfth 4° ~o 60 

The inQe!ltives are proposed to be 
Clven over a period of five yetlrl .. 

The higher free lale quota indicated 
aboVe would apply only to thot much 
of "Additional Production" in .u-
gar season, which is either (i) ia 
exceSl ot production over the aver. 
age \)f the last three year. 'before 
the Year of cOlnpletiar ... of. expanll0n. 
Or (11) the excess of actual production 
(such actual production being limit.. 
ed to the nOnnB of post expan.1on 
capacIty) over the nCJrm8 of pre-ex-
panSlOD capacity. whichever is lower. 
TIlls wlll apply from the date ol 
InceptIon of the scheme. 

3 Appl1csIdUt, Of Jdaeme to the lae-
~ wbo bave alJ'e84y aYUlee .. 

..., lIleatty. 

Factories which are eUgtble tot in-
centi~es under the original JC!hetne 
but had not availed Of the mcenU'te. 
benefits Or have partly availed of 
them would be fitted in the new ache-
me. Suitable compensation tor 
shortfall in the Quantum of incen-
tlVes already evalled would also be 
gtven 

In spite of higher ~ree Ate quotas 
allo,wed, the new '\liar factori.el, at 

well as the expanded units will be 

requir.ed to pay excise duty at leV7 
sugar rates on the extra free we 
quota Of IUlar. 
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I. Further details of aeheme will be 
communicated to the industry and 
the State Go\temmenti shortly. It is 
lloped that rntrepreneurs having li-
cences for establishing new units or 
for expansion of their existing units 
wbuld now be able to obtain r~quisite 
financial assistance from financial ins-
titutions and implement their licen-
ees without under delay. 

-6. SHRI S. B. SIDNAL: Will the 
Minister of AGRICULTURB be 
pleased to state: 

(a) whether it is proposed to deve. 
lop the Malpe fiJhing harbour with 
aid from the United Nations Deve-
lopment Programme; and 

(b) if so, the broad features there. 
of and when the work is expected to 
be over? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. V. SWAMINATHAN): (a) 

The fishing harbour at Malpe is al-
ready under construction. No aid 
from the United Nations Develop-
ment Programme is envlsaged. 

(b) The main features of the har-
bour are~on8truction of a wharf 29~ 
meters, jetty 160 meters, training 
wall 2000 meters, dredgiDB. 8lipWay 
a.d otbel' more facilities. The hu-
bour ia desiPed :lor acconunodatine 
280 &Nntr .... 11 of a1a8s yaryial 
Between lQ ., 38 ..... 

.:;the harbour iI expeeted to be 
I!iiadJ ill Karwft, 1»81. 

LOll •• to PlOCMll Ia state. 

·7. SHRI JAGEiAL SINGH: 

SHRI ARJUN SETHI: 

Will the Minister of AGRICUL-
TURE be pleased to lay a statement 
showing: 

(a) the extent of loss of life, crop 
and property, State.wise, caused by 
the recent floods in various partl of 
the couatry; 

(b) the Statal wbleh have beD 
most affected by the floods; and 

( c ) the Central Elssistanee 
to the State Governments to 
over the situation? 

given 
tide 

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRtTC_ 
TION AI\TD IHl\IGA'fION (SHRI 
BIRENDRA SINGH RAO): (a) 
A statement is laid on the Table of 
the House. 

(b) and (c). Ten of the Statts, V'-l 

Andhra Pradesh, Assam, Bihar, Guja-
rat, Haryana, Kal'nataka, Kerala, 
Orissa, Uttar Pradesh and West Ben-
gal, worst affected by recent floods 
haVe asked for Central assistance. 

Rs. 148.65 crores have so far been 
sanctIoned as ceiling of expenditure 
to the Governments of ASiattl. Guja-
rat, Ha.ryana, Kerala, West Bengal 
and Uttar Pradesh. Further proposals 
for a ce~ling of expenditure to the 
extent of around Rs. 50.85 crorea are 
UJlder coaaideratton to Andhra Pra-
desh and Oriasa. Al&iatanee to Bibar 
and ~taka will be eoruIidered 
after the report 01 the Central TwIn 
m eorJIidered b~ the mill r..tel 
CDmmi ... 




